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Title: Discussion regarding agrarian crisis in the country and incidence of suicides by farmers.

MR. CHAIRMAN: Now, we will take up Discussion under Rule 193. Shri Basu Deb Acharia.

SHRI BASU DEB ACHARIA (BANKURA): Mr. Chairman, Sir, I must thank you for allowing a discussion on a very important
and burning problem which millions and millions of farmers are facing today.

There is crisis in the agrarian sector. It has not been the crisis that has been developed recently.
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If we have to look at the agrarian crisis of today, then we will have to analyse the genesis of this crisis. During the last two
decades, since 1991, when the economic reforms were initiated by Government of India, we have come across suicides
being committed by farmers. We have not seen suicides by farmers pre-1991 in such large numbers. There were some
instances of suicide by farmers but from 1995 onwards the farmers of our country resorted to suicides in greater numbers.

MR. CHAIRMAN : Shri Acharia, this is an important matter and you can continue with this next time.
...(Interruptions)

SHRI BASU DEB ACHARIA: Sir, we had been waiting for this to be taken up since last week...(Interruptions)

MR. CHAIRMAN: Now, the House will take up " Zero Hour'.
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SHRI BASU DEB ACHARIA : When will it be taken up next?
MR. CHAIRMAN: We will definitely take it up. We will give priority to this. Please co-operate.

...(Interruptions)
SHRI BASU DEB ACHARIA : It should be allowed today...(Interruptions)
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THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF WATER RESOURCES (SHRI PAWAN KUMAR BANSAL):
It was not only you but it was also the Government which was willing for a discussion on the issue. We accepted this
despite the fact that the House was not permitted to function yesterday only on this ground for more than half of the day.
Still we accepted this and we were ready for this discussion. But the hon. Members who are present in the House and



because after this we are adjourning for 4 days wanted their *Zero Hour' matters to be taken up. Therefore, this has been
taken up and whenever there is an occasion, not necessarily in the next three days because there is other business to be
taken up then. It may be taken up in the next Session...(Interruptions)

SHRI BASU DEB ACHARIA : Would we have to wait for the next Session for this discussion?...(Interruptions)

SHRI PAWAN KUMAR BANSAL: Perhaps, yes. We will see but we cannot say that this discussion will be taken up on 27th or

28t or 29th, We were prepared for this. You can ask the hon. Members present in the House. You cannot blame the
Government or the Chair for this. We accepted your motion. That is not fair to say...(Interruptions)

SHRI BASU DEB ACHARIA : We want a discussion on this issue...(Interruptions)
MR. CHAIRMAN: We will continue next time.
...(Interruptions)

SHRI PAWAN KUMAR BANSAL: Sir, you may take the sense of the House and you may decide. I only want to say that we
discussed this matter at length in the Rajya Sabha as well and thereafter sine the hon. Members wanted it here, I am
reiterating that point that we accepted this here also. You may take the sense of the House...(Interruptions) Hon. Members
said so and hon. Members also told me that they wanted their “Zero Hour' matters to be taken up. ...(Interruptions) Sir,
the Members also want that the House should adjourn at 6 o'clock. How can both the things be done?...(Interruptions)

SHRI BASU DEB ACHARIA : Sir, then the Lok Sabha cannot discuss the farmers' issue....(Interruptions)

MR. CHAIRMAN: Who said that it cannot be discussed? It is only the question of time. Proper time will be given to all the
Members to speak.

SHRI PAWAN KUMAR BANSAL: Sir, then you may take another decision. Let there be no 'Zero Hour' and let the Members
continue with this discussion. ...(Interruptions)

MR. CHAIRMAN: What is the sense of the House? Shall we continue with the discussion or take up 'Zero Hour'?
...(Interruptions)
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SHRI BASU DEB ACHARIA : We want the debate on the farmers' issue. 'Zero Hour' can be taken up afterwards. We may
have the debate for two hours. ...(Interruptions)

MR. CHAIRMAN: Hon. Members, please sit down. Let me give my ruling. Till 6 p.m., we will continue with the discussion
and then, at 6 p.m., we will take up 'Zero Hour'. Shri Acharia, you may continue now.

...(Interruptions)
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MR. CHAIRMAN: Please cooperate with the Chair. Nothing will go on record.
(Interruptions) €]+
MR. CHAIRMAN: Shri Acharia, please continue.

SHRI BASU DEB ACHARIA : Sir, 2,57,996 farmers have committed suicides. Let us divide the figure into eight years each.
The period 1995 — 2002 is when the farmers started committing suicides. During 2003-2010, we may find that the number
of suicides committed by farmers is more than the number of farmers who committed suicide in the earlier eight years'
period. Why have so many farmers committed suicide?
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Why is it that 90 per cent of the incidents of suicides are in only five States? In Maharashtra alone, 50,000 farmers
have committed suicides. The next comes Karnataka. In Karnataka, during this period, 41,000 farmers have committed
suicides. Then comes Andhra Pradesh where almost 39,000 farmers have committed suicides in this period.

MR. CHAIRMAN : Shri Acharia, please address the Chair.
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MR. CHAIRMAN: You may take it up in the Business Advisory Committee. You will get the required response there.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF WATER RESOURCES (SHRI PAWAN KUMAR BANSAL): I
am again saying that I appreciate the sentiments of the hon. Members. I know the importance of the matter. Therefore, we
had accepted this to be taken up. Since I find that the Members are not really interested in taking up this, but only wanting
put across the important points under the 'Zero Hour', I had said — and I can only repeat that — that whenever we can find
time at the earliest, we would like to take it up. But there are priorities which have to be decided. We can take it up. What
else can I say on this matter? ...(Interruptions)

SHRI BASU DEB ACHARIA : You assure that on 27t you will take it up for two hours. ...(Interruptions)

MR. CHAIRMAN : Nothing will go on record.
(Interruptions) G€; »
MR. CHAIRMAN: The matter is important.
...(Interruptions)

SHRI PAWAN KUMAR BANSAL: What I am saying is this. I tried to convince the hon. Member. After the Government

business, that is essential to be taken up on 27th and 28, if we have time on 29t we will try to take it up on 29th,
...(Interruptions)

SHRI BASU DEB ACHARIA : You take it up on 27th, not on 29th, This should get priority. The farmers issue should get
priority. ...(Interruptions)

MR. CHAIRMAN: Shri Acharia, please continue. That would be decided later. Shri Bansal, please try to adjust it on 27th.

...(Interruptions)
SHRI PAWAN KUMAR BANSAL: We cannot have it on 27", ...(Interruptions)
MR. CHAIRMAN: What about 28th?

SHRI PAWAN KUMAR BANSAL: I cannot say about 28th. On 29t", after all the essential Government business is transacted,
we may take it up. ...(Interruptions) 1t is always like that. Sixty-six per cent of the time of the House has been wasted in
only stalling the proceedings. Some Government business is the responsibility of each one of us. There are important
legislation which will have to be brought. They are legislation related to anti-corruption. ...(Interruptions)

SHRI BASU DEB ACHARIA : The farmers issue should get priority. ...(Interruptions)
SHRI PAWAN KUMAR BANSAL: We have done that. That is why it has been listed. ...(Interruptions)
SHRI BASU DEB ACHARIA : Why not on 27th or 28th?...(Interruptions)

MR. CHAIRMAN: Shri Acharia, whatever time you have, that is also being wasted. What is the use of it? You please speak.
After that it will be decided.

...(Interruptions)

SHRI PAWAN KUMAR BANSAL: If Shri Acharia is not here on 29t", we can hear him today. Then, we can start with the



'Zero Hour'. ...(Interruptions)
SHRI BASU DEB ACHARIA : No. This issue should get priority. ...(Interruptions)

SHRI PAWAN KUMAR BANSAL: I am sorry he is repeatedly using the word 'priority' as if we are not giving priority to this
matter. We accord priority to the subject. That was the reason why the Minister was sitting here right from the morning till
this time. ...(Interruptions) What are we arguing about? ...(Interruptions)

SHRI BASU DEB ACHARIA : It is not the priority of the Government. ...(Interruptions)

...(Interruptions)



